
Grade have been ruerved tor tile 
departmental U.D.C..; and 

(b) the number of U.D.CI who hive 
been promoted u Assiatants In the 
last live years, year-wise, .galnat thIa 
quota! 

TIle Deputy MInIster In the 1IIDla-
try Of Home Affairs (Sbrl L. N. 
1lIsbn): (a) The reference presum-
ably is to the Central Secretariat Ser-
vice Rules, 1962, which provide thaI 
for a period of three years from lst 
October 1962 IIfty per cent of the 
lubstantive vacancies In the AHilIt-
anls' Grade shill be reserved for pro-
motees. 

(b) The Information I. being col-
lected and will be laid on the table 
of the House. 

C.P .s.C. BlWIlInatloo for L.D.<J. 
Grade 

1160. Shrt S. 111. l~  

8hrt Warior: 
Sbrl z-ra BecIdy: 
8hrt VaR4enn Nair: 

Will the MInister of Home Haln 
be pleased to .tate: 

(a) whether It ia a fact that there 
I, a fan in the number of canc:lldata. 
appearing in the Clerical Grad" 
Eiwnination conducted by the U.P.s.c. 
for the recruitment Of Lower D1vlalon 
Clerks for Secretariat Oft\cea; and 

(b) If 10. the reaaons therefor! 

'l1ae De ... 'y MJaJster In tile MInIa-
try Of Home Affair. (Sbrl L. N. 
Miabra): (a) No, Sir. Recruitment 
to the ",ade of Lower Di vision Clerks 
in the Central Secretariat Clerical 
Service ia made on the results of the 
competitive examinationa held b)' the 
Union Public Service Commission. 
Seven such examinations have 10 far 
been held by the Union Public Ser-
vice Commission since 1958. The 
number of candidatea who applied 
for these ezamiDatiOll8 and the num-
ber wtIo actually appeared durJnc the 

lut liVe yean are given below:-

V.., til No, of candid .. .,. who 
&..-00 Applial ~ 

4101 
~2 3 

9[9 
~73 

28311 -----
The fa:ll in the number of c8lldi-
dates appearing in some of the abov, 
examinations wu due to the fact that 
type-wril.lng was a part of the e""mi-
nation. Type-writing test has been 
removed from the .yllabus of the 
examination ,Ince 1964, and the can-
didate. are noW required to p... .. 
test in typing within a period of two 
years from the date of appointment. 
Since the change was introduced, 
there baa been a noticeable Increase 
in the number of candidates applying 
and appearing in the examination. 

(b) Doe. not arise. 

ID DeIW 

.51. 8hri p. a. Cbaluavertl: 
8brt Yubpal 81n11a: 
8hri P. O. BDI'oMIl: 

Will the J4iaialer of a-Hairs 
be p1eued 110 statio: 

(a) whether Government proJ)<We to 
introduce .,."., changes in the ..... -
nlstrative __ up in Delhi toc bett.t,.. 
administration; and 

(b) il 10, tboe detail. thereot! 

fte Depaty lIIInlRer In Ill" MIaW-
IrJ 01 H....... Halra (&lui L. N. 
MIIbra): (a) and (b). Attention i. 
Invited to the statement. laid on the 
Table of the House on the 18th 
AulUBt, 1985 in reply to Starred Qua-
tion No. 71> and on the 10th Novem· 
ber, 1965 in reply to Starred Question 
No. 137. A Bill entitled the Deltai 
Administration Bill I. already befo", 
the Parli&menL 

~ Of 'l'eIIeben 

1151. IIIut aDam Cb.... lItachha-
nIJa: WID the M'U1ilIter of Y.duca-
u... be pleased to ltat.: 
(a) the rules tor determining the 
-.JarftT 01 tadMn for promotloo to 




